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Wedne~day, February 25, 1987/Phalgunu 6. 
1908 (Saka) 

The Lok Sabha met 01 Eleven of 
the Clock. 

(MR. SPEAKER in the Chair] 

ORAL ANSWERS TO QUESTIONS . 
(Engl15h] 

Relation hlp or Indian Science Congress 
As ociation with AmerlcaD Association 

for Advancement of Science 

.21. SHRI BASUDEB ACHARIAt: 
SHRI SAIFUDDIN CHOW-
DHARY: 

Will the PRIMB MINISTBR be pleased 
to state: 

(a) whether tbe Indian Science 
Congre s is divided over the ro1e of tbe 
Indian Science Congre s Association and 
it as ociation with American A~sociation 
for Advancement of Science; 

(b) wh th~ the ISCA is . eeking foreign 
collaboration in fields that are outside its 
academic ,area; and . 

(0) whether some of tbe invited 
Soie tists from USA passed some adverse 
remarks about I dian Scj~nti. ts ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO· 
LOGY AND MJNISTER OF STATE IN 
THE DEPARTMENTS OF OCBAN 
DBVELOPMENT, ATOMIC ENERGY. 
ELECTRONICS AND SPACB (SH~~ ,It. 

RAYt\N N : (a No Sir 

(b) No, Sir. 

(c) Government ~ave no information 
that tbe invited sci~ntists from USA have 
passed advcrse remarks about In~ian 
scientists. 

, 
{»ROF. MADHU DANDAVATB: He 

is Minister Incbarge of Negative Replics. 

MR. SPEAKER: Minus into minus 
makes plus. 

SHRI BASUDEB ACHARIA : Tho 
top scientists of tbe country have been 
dismilyed by the conversion of Indian 
Science Congress into a forum of American 
Congress of Advancement of Science. 
Three day were taken for discussing the 
problems of science with the representatives 

I of American Association and 60 per cent 
of tbe time wa spent for preparing a 
meeting with the American scientists. Is it 
a fact that American scientists were invited 
8S . delegates whereas previously iore;gn 
scienti t8 had participated as observers? 
Is it also a fact that Indian Science 
COflgre s was divided on the roJc of ISCA 
and its association with the American 
Association for Advancement of Science? 

SHRI K.R. NARAYANAN: On the 
que tion of fact, may I first of all say tbat 
the Indian Science Congress Association i 
"Completely an autonomous body which 
makes its own decisions. Because of this 
fact of the situation it is true that 
scientists from American Associa'tion for 
Advancement of Science were invited 
In fact, it is a regular practice for th~ 
Scienoe Congress to invite forei n delegates 
to its annual, Coogre s. There is notblng 
unusual with it. In fact, this has been 
going on for years ever since the Indian 
Science Congress began fuDctioning. It is 
compJet y untrue that three days were pent 
by the Congress discussing with tbe Ameri-
can scientists. What bappeQed was tbat the 
Indian Science Congress Ass9Ciation invited 
American scientistt from ' the AAAS for a 
~O'liQar tior t t~~ clopee <=OD re , 
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The discu ions referred to were held in 
tbat Congress. Not 60 per cent but 100 
per cent of tbe discussion there was a 
dialogue between Indian scie ti ts and 
American cientist b cause that Se~inar 
wa be:ween the two parties. But a far as 
the Coogre s it elf is co'cerned, ·it is com-
pletely untrue that so much time wa taken .. 
In f ct. it i a pr ctice when foreign 
delegates come to our Congress, for tbe 
Congre s to t ke a<!vanta e of tbeir presence 
and to allow tbem to participate in dis-
cussions, sympo ia and even to give specially 
arranged lecture. There bas been no. 

. domioat.ioa of American Scieati ts in tbe 
Congress. It'is true tbat quite a number · 
of American scienti ts came n invitation 
for two functions-one fo.r tbe seminar 
prior to the Congress and the otber for the 
Congress itself. 

SHRI BASUDEB ACHARIA: He 

it has been a practice. There i actually· 
an agreement betweon tbe Ifjdian cienc 1 

Conare,' aDd the American Society for tbe ' 
Advancement or Sciences for bilateral 
cooperation between the two bodies. is 
coopera tion OD an academic basis, excban . 
of views, exchange of information and helpl 
in a general manner between the scientists : 
of the two countries. There ' was nothing 
done outside the academic area ' at the 
Congre or at the Seminar. 

MR. SPEAKER: Prot. Madbu Danda-
vatc . 

PROF. MADHU DANDAVATB: 
Supplementary on thi question or tbe new 
question? 

MR. SPEAKER: As you like. 

bas not ~oswered second part of my ques-
tion i.e . wbet'ler tbe Indian Science COD- . 
gress wa divided on tbi issue or not. 

Karnataka Proposal for CODverslon or 
Overdrafts 

* 22. PROP. MADHU DANDAVATE 
Will the Mini ter of FINANCE be plea ed 
to tate: 

SHR K.R. NARAYANAN: I think 
ther was a solutely no division in the 
Science Congress at all on this. In fact, if 
you look at the Dumber of Indian cien-
tist who atteoded the Seminar. you will 
find that lmo t all of our top scienti ts 
participated in the Seminar which was held 
before tbe C ngre. There wa no 
que ioo of any division at all. It is true 
tbat some press reports Bppeard and I want 
to ay that there i not much ub tance in 
the reports which appeared in the Press; 

SHRI BASUDEB ACHARIA : I would 
like to know wbether it is a fact that the ' 
Indian scientist have sought help from 
American Science A sociation to overcome 
such problem! as soil ero ion, environm ntal 
degradation at mine sites and defore tation, 
and to promote s itable agricultural area 
wbere Green Rev lution bas brou bt 
adverse effect. 

SHRI K. R. NARAYANAN: Sir, the 
topic of the Science Congre s as well a~ 
of the Seminar wa "R sources and Hum~n 
Well-being-lnput9 of Science and Techno-
logy". What the hon. Member has 
mentioned are part of this theme and 
naturally di c ssions were held at the 
Seminar with the . merican scientint. It 
W~ a <Ii 10 ~e nd il4 tllc ~c .4 mic spberc_ 

(3) whether the Karnataka Government 
ba sllgge ted tbe alternative of converting .. 
tbe outstanding overdrafts into a long-term 
Joan repayable over 1 S to 20 year so as to 
~void heavy liability of repayment during 
tbe Seventh Plan period; and 

(b) if so, tbe reaction of Uoion 
G vernment thereto? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF XP NDtTURE IN 
THE MINISTRY OF FINANCE . (SHRf 
B.K. GADHVJ): (14) Ye • Sir. 

(b) Government of India has provided 
medium-term loans to State Governments 
(or clearing their overdr'afts io 1985. Repay-
ment of these loans during the Seventh Plan 

.. period had been taken into account whiJe 
fina1i ing the funding arrangemenls for the 
Seventh Plan of tbe respective States. As 
such, reconsideration of the earlier decision 
was not necessary and the Government of 
Karnataka was iofonned accordingly. 

PROP, MADHU DANDAVATE: Sir, 
though technically tbe question is related 
only to Karnatalca. but it concern all the 
States-non-Con re " well •• COGar 8 




